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Planetarium in Delhi

/ Shri Daljit Singh:
18831 Shri D. C. Sharma:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleas-
ed to refer to the reply given to Un-
starred Question No. 525 on the 29th
February, 1960 and state the further
progress so far made to construct a
building in Delhi for the planetarium
to be put up for viewing by the
Public? :

The Deputy Minister of Scientific
Research and Cultural Affairs (Dr.
M. M, Das): The -construction and
electrification of the building for the
planetarium have been completed.

Exeise Revenue from Vegetable non-
essential Oils

Shri Agadi:
1884. { Shri Wodeyar:

Will the Minister of Finance be
pleased to state:

(a) the District-wise monthly
excise revenue reeeipts of vegetable
non-essential oils of Mysore State
since ‘1st April, 1860 to date; and

(b) whether it is a fact that since
the introduction of compounded levy
of excise duty on expellers the reve-
nue has considerably gone down and
the factories of standard expellers are
forced to close due to the adverse
effect of the compounded levy on
standard expellers?

The Minister of Finance (Shri
Morarji Desai): (a) A statement con-
taining the requisite information is
laid on the Table. [See Appendix III,
annexure No. 54].

(b) It will be observed from the
Statement laid on the Table that the
fall in revenue during the current
financial year in comparison with the
previous year is to the extent of
about 3 per cent only. This fall is
attributable to the reported fall in
production due to the shortage of
seeds.

No cases of closure of standard ex-
peller units in Mysore State due to
adverse effect of the compounded
levy scheme have come to notice; a
few units have, however, stopped
working temporarily due to non-
availability of groundnuts.

United Provinces Commercial Cor-
poration, Calcutta

1885 Shri P, G. Deb:
. Shri Arjun Singh Bhadauria:

Will the Minister of Finance be
pleased to state:

(a) whether Government have seen
allegation against the United Pro-
vinces Commercial Corporation, Cal-





